FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF RNV HOSPITALITY SERVICES PRIVATE

LIMITED
RELEVANT PARTICULARS

l. Name of corporate debtor RNYV Hospitality Services Private Limited

2. Date of incorporation of corporate debtor 27.04.2015

5 Authority under which corporate debtor is | Ministry of Corporate Affairs, ROC-Kanpur
incorporated / registered

4, Corporate Identity No. / Limited Liability | U55204UP2015PTC070370
Identification No. of corporate debtor

5 Address of the registered office and principal | Registered Office Address as per MCA
office (if any) of corporate debtor Records: Plot No. B-180, Flat No. 1, Lohia

Nagar Ghaziabad, UP-201001

6. Insolvency commencement date in respect of | 13.06.2022
corporate debtor

§5 Estimated date of closure of insolvency | 09.12.2022
resolution process

8. Name and registration number of the | Name: Mr. Anurag Nirbhaya
insolvency professional acting as interim | Reg No.: IBBI/IPA-001/IP-P00870/2017-
resolution professional 2018/11468

19, Address and e-mail of the interim resolution | Address: 204, Sagar Plaza, Plot No. 19, District
professional, as registered with the Board Centre Laxmi Nagar, New Delhi-110092
Email ID: anurag@canirbhaya.com

10. | Address and e-mail to be used for | Address: 204, Sagar Plaza, Plot No. 19, District
correspondence with the interim resolution | Centre Laxmi Nagar, New Delhi-110092
professional Email ID: cirp.rov@gmail.com

11| Last date for submission of claims 27.06.2022

12. | Classes of creditors, if any, under clause (b) of | NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional

13. | Names of Insolvency Professionals identified | NA
to act as Authorised Representative of
creditors in a class (Three names for each
class)

14. (a) Relevant Forms and a) Web link:https://ibbi.gov.in/home/downloads

(b) Details of authorized representatives | Physical Address: Same as mentioned at point
are available at: no. 10.
b) NA

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench, Prayagraj has
ordered the commencement of a corporate insolvency resolution process of the RNV Hospitality

Services Private Limited on 13" June 2022.

The creditors of RNV Hospitality Services Private Limited, are hereby called upon to submit their
claims with proof on or before 27th June, 2022 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors

may submit the claims with proof in person, by post or by electronic mans.




A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Interim Remg”ﬁéféssional

In the matter of RNV Hospitality Services Private Limited

Date: 15.06.2022 Reg No.: IBBI/IPA-001/IP-P00870/2017-2018/11468
Place: New Delhi Address: 204, Sagar Plaza, Plot No. 19,
District Centre Laxmi Nagar, New Delhi-110092

Reg Email Id: anurag@canirbhaya.com
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PUBLIC ANNOUNCEMENT
{Under Regulaton & of the Insolvency and Bankruptoy Board of India (Insobhwancy
Rassiulion Process lor Corporale Persons ) Regulatans, 2016}
FOR THE ATTENTION OF THE CREDITORS OF
_— e ; ¥
VIPOR A\ - NATIONAL SEEDS - : Ry i ﬂ.—-'ﬂ-mﬂ'ﬁ'am:nm ._*-iqﬂ?-n RNV HOSPITALITY SERVICES PRIVATE LIMITED
= CORPORATION LTD. - g mm Jogo 1o sfteifPes B wiideszor RELEVANT PARTICULARS
' Whilst care is taken prior to (A Govl. of India Undertaking- Frrter as-fiftr, foftoampottio, wre, fmr-rrmEre {. |Name of corporate dedilor RNV Hospilality Services Private
¢ advertisi Mini Ratna Company) IveaesTeSter o -farfda aperem Limited
aosepence O ae oY | | RO BlockAd Piot 3. Seciors g T N SR T g fem wm & R e @ i w dg s 2 [Dale of ncorporaton of orporae debr_[oroaz01s
copy, it is not possible to verify Salt Lake, Kolkata-700 091 fRrmert - Al e P i AiRet /e P o A 3. | Authority Under which corporate deblor is | winistry of Corporate Affairs, ROC-Kanpur
its contents. The Indian Ph. 033-2367-1077 | 74, o ‘ ¥ -'r::#;'-fgr = S A g ’ri'li'ﬁ.j -’;I-'-IJr_‘-?:I '-E‘-_ﬁl_;'l’f B B-Fiamr & wmam | incorparated /Regstened
E P) Limited b E-mail : nsc. kolkata.ref@gmall.com O O B e 18 v e [ R e e o R D ke B 4 | Carporate Kentity No. / Limited Liability TR —
NCES R MICS LIS W N o:- Prodn-01/NSC: KOL/2022-23/ My Clans M. Deepsk Satl, His, Voond W o o wW | FRw | ARn | AEm | mE dentification No. of corporate deblor et bl
held responsible for such Dated: 14-06-2022 Satiia & Mr. Abhinav Satia. Property:- I,Ravinder Kumar R/o0 H- ) s 0 | e mrst | www | 2 5. | Address of the egisiered offica and |:::ﬂ|it:;¢iulﬂp:ﬂe;ﬂaﬁ-‘iﬁ -‘:’t‘ﬂ[ MCA
T3 i i i- [ am principal office (if any) of corporate debto ORGE: FIOn MO, B-10, Fil . 1,
contents, nor for any loss or NOTICE et BosPodal. Stet ot Wammul 41LVikaspuri, New Delhi || R | B ey PiCys oo {any) of comarts tetior | ohis Nagar Ghasiabad, LP-201001
q - q it of Short Term e - Tender for Supply Ashok Vinar, Phase-ll, New Deli. They 110018,have changed my : - | Ty T
amage ncurred asaresufto of Fresh Finished Product of TL wish to create charge viz, morigage, on the minor Daughter’s 1. | MantenanceRenovalion | 18.40] 150622 | 220622 | 2062z | 20622 i i e v 3.06. 2022
1 I 1 said rty for a loan/credit facility from idhi I — —— 1
transactions with companies, Category of Sunhemp (2000 Qtis.) poriiab Aaedicie Wiy By nﬁmctleﬁfrom Shridhi to of Guest House EmlEng 7. | Estimated date of closure of inscevency 04,17 7027
associations or individuals For details, please wvisit NSC's Branch Code-15653. It is hereby notified Shridhi Harea, permanent- al Khel Gaan, Kew Dethi rasplufion procass
L. .. wehszite www.indiaseeds.com that in case any person or entity, firm/ Iy. 0040618590-7 B. | Marne and ragistration numbar ol tha Mama: Wr .':-.'='J'-r'.l",' Mirtdiaya
advertising in its newspapers under Public Notice (Tender / Company, Bank, HUF/ member of HUF, Are: FRETara o Pl F wrm w5, d9r da gl sogmedio T 9 rsahvency protessional acting as inerm Rig No.:
e Quotations). Onling Bids for above financial institution, having any claim any I,Punit Meena,s/o0 Hari sl wY | e @ @ wy da o) e Fafen wesl B o) P o) resolution professional IBBIIPA-001/P-POGETN2017-2018/1 1468
or Publications. We therefore : ; charge, interest or lien or deem andfor Prakash Meena R/o- Bk : T L x : e - - e : rmrs
tender must be submitted at NSC a- objection to thereof towards the said relevant ) website:www.upsidc.com 8 Rem 2-FFw oo gimas 3 website: g, | Address and e-mall of the Infenm Rescluson | Address: 204, Sagar Plaza, Plot Mo. 19,
recommend that readers Partal: hggs:mndhasn-ad's.egmc-in property, they/ he/ she may lodge notify the 3535,Ga|||hlatwara,lr3]arya www.etender,up. nic.in w28 1 HE 8 Professional s registered with the Board. | Destrict Cantre Laxmi Nagar,
AL latest by 14:30 Hrs. of 21-06-2022 same to the undersigned with documentary Ganj,Delhi-110002,have i e | Pl doveniosfoRosn Srefer me-2 et o Mew Delhi-110082
make necessary inquiries || |20 SNa addendum, if any profout tgement i 15 days fam changed my name to ] - = [ SR 0 S0 D o R
before sending any monies or Erei!;iganw be published in NSC's 399@gmail com P sico wilh the. abovd Puneet Meena. 10, | Address and e-mal o I_Il'ns used for Address: 204, E.:_Lgar:zu.a_a_ Plot No. 19
ing i - Regional Manager stated Branch of State Bank of India of carrespancence with The intenm Déstrict Centre Lexmi Nagar,
er?te”ng mt? any agreemer_]ts 2 NSC, m.kgm undersigned, failing which any such claim/ 0040618565-11 = IDBI Capital Markets & Securities Limited resoluton professional MNew Delhi-110092
with advertisers or otherwise objection shall be deemgd to be null and void. T,Balwant Singh.R/0 A-17,— [“ IDBI capital Bt Flanr DR Tower WTE Comoles. Cuffe Parade. Murba — 400 005 Email ID: cirp.mygmail com
) . } Through Counsel , R , J JUrT, B FOAEL Yo L LATIHEN, LAUNIE Farae, Rurmeks Sl LD .;.I_ --“-:--“-.-..:--""_-,“";"-r-,"-_-._.;-___-.--;-,-_-.:"rm-;:-:"
acting on an advertisement in ol e At Nirman-Vihar, Delhi- INVITATION FOR EXPRESSION OF INTEREST FOR SALE/ASSIGNMENT OF NPA et L
Chamber No.5, Ground Floor, Rohini Court 2 | Classes of crefilors, # Ay, umder dauee 3| of sub-sepion 04 j
85, Mobile No. 984 ’ 110092,have changed my ] e pmant b Temlennepabroeaiand I K
any manner whatsoever. Delni-85. Moblle No. 8891434404 minor son’s name,from IDBI Capital Markats & Securities Limited (“ICMS™) has been mandatad by ane of its clients B Lot '_""1 &
R Gurman Singh Rehal to {“Client") for assisting them in assigning their debt exposure of Rs.3.400 cr. in Non- 13 .’"-"If‘i'i'lf"x'fl'i'*"}:'f-'r'ff—;'-':I’_ﬁr!l"*f-_lll"I'.?:';_'Il";‘"l':lf_-*i:I. A
. . Gurman Singh, perma- Convertible Debentures of Refiance Capital Limited ("RCL") to eligible ARCs in accordance el “hrslgpaathes o s dedvigay
Branch: (1063) 38-Harpur, Near Kotwali, nently. g|0051)0618571.10 with the requlatory guidelines issued by Reserve Bank of india (RBI) from time o time and/or ¥ r,, Rei 1',:| -r”r r:au —_— Web link: htips:/al ome/downloads
. apogs . . i ieahl &1 18} Raivam Hofns ano a.Frel Nk RIpSs:GOLLGoy. Mo dowiinaos
I DB I BANK Civil Lines Ballia, Pin 277001 TBHASFCRanders/s e _ _ [b) Detals of authorized ropresentalives are | Physical Addrase: same s sbove in pain no. 10
Tirlok Chand Arora R/o J Interesied ARCs will be provided access to data room after execution of Mon-Disclosure avalabile ot T
AFFENDIX TV [RULE ¢ 106. Vikas Puri Delhi- -’Lgr_ee:rlEm 1 .HE!‘.' ! 1 DA RL a6 Conveye 1y WIing . ama. Modice is hereby given that the National Company Law Tribunal, Allahabad Bench, Prayagraj has
Whereas the undersigned being the authorised officer of IDBI Bank Limited under the Securitisation and Reconstruction of 110618 have chanaged m ! _— lonamidhi Leom ar —_— oedered the commencement of a corporate msalvency resclubion process of the RNV Hospitality
Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in exercise of the powers conferred under, £ Subh thh g Detailed process and other relevant infarmationdetails will be shared with interested ARG Services Private Limited on 13th June 2022
Section 13(12) read with rule 3 of Security Interest (Enforcement) Rules, 2002 issued a demand notice dated 27-09-2021 calling Rilgg oSu 834061 862; 2?1r upon axecution of NDA. The last date of submission of binding Bid is on July 11, 2022 by 5 The creditors of RNV Haspitality Services Private Limited, are hersby called upon to submit
upon the borrower Smt Kajal Devi W/O Dhruv Jee to repay the amount mentioned in the notice being ¥10,53,994 (Rupees Ten pm. thisr clairns with prood on of balore .{:'.!_I- Jurie, 2022 1o the inlerm resclubon professional al the
Lakh Fifty Three Thousand Nine Hundred Ninety Four only) and interest/expenses thereon within 60 days from the date of the The proposed Sale/Assignment to ARCS will be on “as is where is"and "as is whit is’ basis :',!'I".".'.“'"f""I"."":'I.'.":J'!";'.-';|"'":~:':, b ki B e e
receipt of the said notice. _m_ and without racowrse to Chant ! IV OUNORS: S18 BUom ;J... l.-_":"i“- with peoof by -r:lre;l_r_uul-_-:_l 'L:j“f'j only. All olher
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned ICMS {acting on the instructions of the Client) reserves the rfight to cance! or modify any part Crecilors misy Bubmit ihe i wiih proot in person, Oy past or by elaCronic means _

. X . \ . . ) X F s ; i = . L A linancial creditor balonging b mclass, as Ised agens! ihe antry Mo, 1, shall ndicala is choce
has taken possession of the property described herein below, in exercise of powers conferred on him under sub-section (4) of section or the whole process and/or disqualify any efigible party in accordance with the madified of suthorisad reprassntative from amang th thiss insoivancy professonas lisied agsinsl solry
13 of Actread with rule 8 of the Security Interest (Enforcement) Rules, 2002 on this the 09th day of June of the year 2022. pracess, If any, &t any stage without assigning any réason it its sole discretion and withaut No, 1310 act &k authorised represertative of the class [NAJin Form CA :
The borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings withthe] | FOR FUNDING any Uabety 10 any person, and e ﬂemmmhnl' ICHIS/Gaent f"“" be !'";' and binding. Any Submission of fslse or misleading peools of claim shall atirac! penalties
property will be subject to the charge of IDBI Bank Limited for an amount of 210,53,994 (Rupees Ten Lakh Fifty Three Thousand AGAINST LISTED ::;;'?;1:1 E:i"ﬁ';:‘;"dﬂgn”'[rm:;;igz:'I?:'Jr ‘E?E”ﬂ:‘ﬂshﬁg Eli]_'zl”ﬁ:";; i COnIB T ated o "bh;"'a
Nine Hundred Ninety Four only) and interest/expenses thereon. SHARES e S e S g : rterirn Fiasolutian :'.‘:,,h.h.l,,,,!'f,,
The borrower’s attention is invited to provisions of sub section (8) of section 13 of the Act, in respect of time available, to redeem In case of any clanfications, please contact on email project alpha@idbicapital.com In the matier of RNV Hospilalily Servicas Private Limited
the secured assets. | Reg No.: IBBIIPA-0011P-PODBTON2017-2018/11468

DESCRIPTION OF THE PROPERTY Address: 204, Sagar Plaza, Plof No. 18,
P|Up§| ty Details Bounderies Cigla: 158 DR 2 Lhsiriet Cantra Laxm) MNagar, Mow Daln)=11000
Piace M |'|-;;'u Rig Emall M amwagidcanirbhaya com
1 Alrthat piece-and-parcelof tand & building comprised imand forming part of Piot| East House of Dhruw Jee : - '
No 171 admeasuring 05-41/87 decimal (2380 Sq ft) or thereabouts, situated in| West: Road -~
revenue village Bahadurpur Mu Brahmin Pargana Tehsil and Distrcit Ballia in the| South: Chak Nall Road Sf3ert dan a Indian Bank Zonal Office, POSSESSION NOTICE
state of Uttar Pradesh North: Land of Vendor e 2 55 The Mall. Meerut Cantt (F bl S
or Immovable Property)
2. Allthat piece and parcel of land & building comprised in and forming part of Plot| East: House of Ram Pratap Verma A FonEEne ALLAHAEBAD ' ' pary,
No 171 admeasuring 06-1/4 decimal (2720 Sq ft) or thereabouts, situated in| West: .Road Matice is hereby given under the Securitisation and Reconstruction of Financial Assets and Enforcement{Security} Intarest Act, 2002 and in exercise of powers conferred
revenue village Bahadurpur Mu Brahmin Pargana Tehsil and Distrcit Ballia in the| South: Land of Vandee under Section 13{2) and 13(12) read with Rules 8 & 9 of Security Interest (Enforcement) Rules, 2002, the Authorised Officer issued a Demand Notice on the dates noted
state of Uttar Pradesh North: Road ﬂﬂﬂ@ﬂs]ﬂﬁlﬂtﬂl-ﬂum against each Account as menticned hereinafter, calling upon them to repay the amount within 60 days from the date of receipt of the said Notice. The borrowers having failed
fogether with all and singular the Structures and erections thereon, both present and future. www.visle E].'lit.ﬂ]-ﬁl}ﬂl to repay the amaunt, notice is hereby given te the under noted borrowers and the public in general that the undersigned has taken possession of the properyfies described
' herein below in exercise of powers conferred on himher under Sec 13(4) of the said Act read with Rules 8 & 9 of the said Rules on the dates mentioned against each
Account,
The borrower in particular and the public in general is haraby cautioned not to deal with the properyfies and any dealing with the properyiies will ba subject to the charge of
m Indian Bank (erstwhile Allahabad Bank) for the amounts and interests thereon mentioned against each account harain beldow:
= B —_— Date of
lDFc FII'Et BHI‘IH leltEd - p— Borrower | Guarantor Description of the Proparty Demand | ©utstanding
(ershwhile Capital First Limited and amalgamated with IDFC Bank limited) IDFC FIRST -] Name & Address Notice tidilali
CIN : LES110TN 0 14PLCO9TT92 Bank [ — BRANCH : BLINORE One residential House, total measuring area 47 Sg. Mir, Situaled al Mohalla Acharjan, near Post) o2 gy 2022 Rs. 15,61, 226.71
Registered Office: - KRM Towers, 8th Floor, Haringion Road, Chelpet, Chennai- 600031 o> L o] 1. Shri Zeeshan Ahmad Sio Shri Irshad Ahmad|ofice & Temple l::-f. Shiv, Disl‘..IBijn-:ura. Measurement & Boundries are aslunll:lar: East: 376"/ ¥ interest and
Ted : +81 44 4564 4000 | Fax: +81 44 4564 4022 [ =] gl {EEEI::“JT;:E“'E"&LH&':J:::: "B"i:'ifni'f:* B‘":; Property of Mandir, West: 37-0° | House of Seller Shni Deepak, North: 126" | House of Tirok prywesrml  other expenses
APPENDIX IV [Rule 8(1 i o~ Bijnore-246701, 2. Shri Mohd, Ahmad Sio Shri| =" and Sauth: 15-6"/ Road 13 feet wide Possession JEEEEREETI
POSSESSI OI} H“ﬂ?l'lt.l‘.-[ E” n -_—da ;ﬂadﬂﬁh::ad ”l:EuaIr*antﬂ;]: R::uhaHqu: FE" 363, | Dwner/Title holder: Shri Zeeshan Ahmad S/o Shri Irshad Ahmad R/o House no. 363, Moh. . 322
SRR SRIELE: [ S uraha, Linoere,|qy.stan, Mear Ram Ka Chauraha, Distl. Bijnore. i
E [« § ] Lo Distt. Bijnore-246701, 3. Shri Shadab Ahmad Sio r
_ _ {For immovable prnperly]. _ _ _ o - Shri Mayab Ahmad (Guarantor) Rio House no.
Whereas the undersigned being the authorsed officer of the IDFC FIRST Bank Limited (erstwhile Capital First Limited and E L ol 203, Moh. Chahshiri, B-22, Bijnore, Distt. Bijnore-
-
amalgamated with IDFC Bank limited) under the securitization and reconstruction of financial assels and enforcement of securily L > i
I i ; - ; ; ﬂ BERANCH ; BLINORE A Residential House having admeasuring todal area 59.31 Sq. Mir. situsted al Naseem Mansion, | 22 .03.2022] Rs. 5,48,193.00
interest act, 2002 and in exercise of powers confermed under section 13{12) read with rule 3 of the Secunty Interest (Enforcement) gt o~ 1. Mr. Arooj Raza Zaidi Slo Mr. Nafees Raza Zaidi gﬁr}; L“Lﬂmhﬁfﬂ-;‘;"r“‘ﬁf_l'g’g_t"-“:"'j'é"_‘e"- U"L’:ﬁ‘* Mukarpur EE‘""Jﬁ Bhukara, “’-‘;": “E"“ ft"f I:*‘ﬁg-“ + interest and
| Iy i " 1 - . - | Fallka, Fargana ensl 1strncE Nor. weas urememnt QUnNares are as unoer: Ccast - nouse
rules, 2002 issued a Demand notice dated 11-04-2021 calling upon the borrewer, co-borrowers and guaraniors 1. Kuldeep Singh, = — — {Borrower! I'll-u-ftga.-gm! 2. Mr. Mafees Raza Zaidi of Sawed Ahrved now Ressdential Propery of Mr. Shamesr Wesl | Rasta 15 Il wide now CC Lare BIEETE] ntnfr expenses
2. Narinder Kaur, 3. Sandeep Singh, to repay the amount mentioned in the notice being Rs. 13,02 448.20 (Rupees Thirteen bl“ S ﬁ"’” Mr. "::hd _Euﬂk:fdmua:a”:t“g B:‘th"m“ 15 fi wide Morth : House of Sased Ahmed South : House of Manjhar Hasnain now Residential F"J;E-t":_iiiﬂﬂ nges
. . e assam BNESIon, idur il oad, ear F'.'l:JFIHrl':,li:ler. MMuzammil oTce
Lac Two Thousand Four Hundred Forty Eight And Twenty Paisa Only) as on 07.04.2021, within 60 days from the date of -ﬂ = Imambara, Village Mukarpur Khema urf Bukhara, | Owner/Title holder: Mr, Arooj Raza Zaldi S/o Mr, Nafees Raza Zaidl Rlo Naseem Mansion,|13.06.2022
receipt of the said Demand notice. q [ = ] Bljnor 246701 Vidur Kuti Road, Mear Imambara, Village Mukarpur Khema wrf Bukhara, Bijnor 246701,
The borrowers having failed to repay the amount, notice s hereby given to the borrower and the public in general - oD \Barrower/Martgagor).
that the undersigned has taken Physical Possession of the property described herein below in exercise of powers BRANCH : DELHI CHUNGI, MEERUT A Residential Flat total admeasuring area 83.60 Sq. Mir, bearing no. G.F-28 on Ground Floor|24.03.2022| Rs. 27,44,203.00
Mr. Pradeep Sharma S/o Late Mr. Veer Sain Situated at Plot no. F — 28, Khasra no. 313 (3134 and 313B), Sareswat Lok, Extension Colony, + inderest and
conferred on him under sub — section (4) of section 13 of act read with rule 8 of the securily interest (enforcemant) Shlarma e e Ilarahampuri Village Moor Magar, Pargana & Tehsil & Distt, Meerut, Measurement & Boundries are as under: g other expenses
A P i . JEast ; Property Mo, F-29, West Property Mo, F-27, Marth; Commaon Passage after wands Road late of Lt
rules, 2002 - this 10th day of J““E_ E!HE' ) . , .. . > Panjaya, Kabari Bazar, Mearut 7.50 Mirwide, South : Thar's Property Possession * tharges
The borrowers in partscular and the public in general is hereby cautioned not to deal with the property and any dealings with the E=x=a Owner/Title holder: Mr. Pradeep Sharma S/e Late Mr. Veer Sain Sharma Rio 707/10E, Gali Jilalii=d
property will be subject to the charge of the IDFC FIRST bank limited ferstwhile Capital First Limited and amalgamated with | | Mz 5, Brohampur, Panjays, Kabarl Bazar, Masnut,
IDFC Bank Limifed) for an amount of Rs. 13,02 448,20 (Rupees Thirteen Lac Two Thousand Four Hundred Forty Eight And = =g Date - 14.06.2022 Place - MEERUT Authorised Officer
Twenty Paisa Only) and interast thereon.
The borrower's attention is invited to provisions of sub — section (8) of sechon 13 of the add, in respect of ime available, o redeem = Circle Office - EET’I’IQEHQH Vihar
e secured assets. punjab national bank E-AUCTION N : |
| . ear Sales Tax Office, Moradabad
Py : : . 1Te name you can BANK upon | 5 !
Description of the Inmovable properties. I . s ALE N OTl CE Emai - -
mail address: combdsamd@pnb.co.in
All That Piece And Parcel Of Property Measuring 1 Marla 13 Sq. Ft. Kailash Nagar, Sodal Road Jalandhar In Khasra Ne. - . — . , . . . —
12629, And Others At Jalandhar Tehsil And District Jalandhar Punjab And Bounded By: E-Auction Sale Motice f{:r Sale of Immovable Assets under the SE:F!L.ITI_’[IEEHIDI'I and Hecc:nstr_u;tmn of Flnanc:la_.l Assets and Enforcement of Security Interest Act 2002 read with provision to
EastRoad: West: Ownier. North: Gali. Soutl:. Sal Rule 8{6) fo the Security Interest (Enforcement) Rule, 2002, Notice is hereby to the public in general and in particular to the borrower (s) and Guarantor (s) that the below described
PO S S TR N DR L N O = immovable property mortgaged/Charged to the Secured Creditor, the constructive/physical’symbolic possession of which has been taken by the Authorised officer of the Bank/Secued
i Creditor, will be sold on "As is where is", "As is what is", and "Whatever there is® on the date as mentioned in the table herain below, for recovery of dues due to this Bank/Secured craditor
Eqaa‘:: ﬂ‘:lﬁaf:ﬁ:r s FIE;T;ﬁi”Lfmm from the respactive borrower(s), and Guarantor(s) The Reserve Price and the eamest money deposit will be as mentionad in the table below against the respective properties,
Loan Account No: 17466022 & 34153072, (erstwhile Capital First Limited and smalgamated with IDFC Bank limited) Bid Increasement Amount : 10,000/
Name of Account/Borrowers/ Description of the Movable / Date of Notice U/513(2) | Reserve Price |  Date &
Sl Guarantor/ Moratgagor Immovable Properties of SARFAS| Act, 2002 | Rs. (In Lakh) |  Time of
Me. & Branch Name Mortgaged /Owner's Name Ofs Amount {in Lacs) EMD :
; E-Auction
ICICI Prudential Asset Management Company Limited (Mortgagane:of Propary {as)) H s ;ﬂ;;m? E b
- - ature of Possession o8
. MUTUAL FUND | Corporate |dentity Number: U9993980L1993PLC054135 :
P TARARRT TOARENT 1. :mt. Abida Eﬁ; dhﬂghlld. Ealsmar;lI1 {Eﬂrrmgn‘ Property Situated at HIG, Type-B, Plot No. 5A-49, Sector-5, Naya Moradabad, | __24.12.2021 HELEI?H'*? 30.06.2022
: ; , p . . ortgagor), Mohd. Salman S/o Munnan {Co- ; - B4 11.00 AM
Registered Office: 12" Floor, Narain Manzil, 23, Barakhamba Road, New Delhi - 110 001. sl el gl : e e T R e o e 5
1 a 1h L | E v 1y ' . k : 3 : « =k
Corporate Office: One BKC, 13" Floor, Bandra Kurla Ec:_mplex, M'_'"-_“F}E' 400 051. Dated 24.09.2016. Bounded as under- East- Property Purchaser No.: 5A-48, West- |8nd other charges)  Lakh 04.00 PM
Tel.: +91 22 2652 5000, Fax: +91 22 2652 8100, Website: wwwiiciciprumf.com, Remaining Plot of Plot No. 5A-48 Salman, North- Plot No. 5A-01, South- Road 9 | Symibolic 28.06.2022
Email id: enguiry@icicipruamec.com Mtrs. Wide.
':E!“rﬂl Service Office: 2™ Floor, mﬂc!ﬁ B-2, Nirlon Knowledge Park, Western Express 2. | Mr. Himanshu Sharma S/o Ved Prakash | EM of a house measuring Area 59.90 Sq. mirs situated at Mohalla Preet Vihar, Tehsil | 06.07.2020 Rs. 13.85 [30.06.2022
Highway, Goregaon (E), Mumbai - 400 063. Tel.: 022 2685 2000 Fax: 022 26868313 Sharma. & District Amroha, UP Sale Deed Date of exscution 07.09.2010 and Begistered in| As. 3.64 Lakh Lakh 11.00 AM
- - - - - Branch: Amroha Main Book Mo. 1, Volume No. 4387 at Pages 223-246, Serial No. 13699 on Dated | With Interestrate [ Rs. 1.39 to
Motice to the Investors/Unit holders of ICICI Prudential Equity Savings Fund (the Scheme) 07.08.2010 in the Office of Sub Registrar Amroha. Bounded as: North- Khet of |2nd other charges Lakh 04,00 PM
Notice is hereby given that ICIC| Prudential Trust Limited, Trustee to ICICI Prudential Naubat Singh, South- Rasta 7.50 meter wide, East- House of Vijendra, West- House Symbolic 28.06.2022
Mutual Fund has approved the following distribution under Income Distribution cum oEShi O Agarwal,
capital withdrawal option (IDCW option) of the Scheme, subject to availability of 3. | M/ Abida Traders through its prop. Smt. Abida|Non Agricultural Land Area 0.093 Hecatres (930.00) Sq. mir. Situated at Vilage | 23.01.2020 | Rs. 3661 [30.06.2022
distributable surplus on the record date i.e. on June 20, 2022%: W/o Mohd. Salman (Borrower/Mortgagor), | Naipur Khadar, Gata No. 129/2, Gajraula in the name of Smt. Abida W/o Mohd. | Rs. 48.94 Lakh Lakh 11.00 AM
T Mohd. Salman S/o Munnan {Guarantor), M/s|Salman Registered at Sub Registrar Office Dhanaura on 22.09.2014 in Bahi No. 1, | with Interest rate | Rs, 3.66 to
Name of the Scheme/Plans Quantum of IDCW NAV as on Shameem Traders through its prop. Mr [Jild 4408, Page No. 376/396 at Serial No, 15149, Bounded as under- East- Road, |8nd other charges)  Lakh | 04.00 PM
(¥ per unit) (Face value June 13, 2022 Shameem Saifi S/o Jumma Khan {Guarantor/ | West- Khet of Igbal, North- Khet of Ramjani, South- Khet of Ramesh. Symbolic 28.06.2022
of ¥ 10/- each)** (¥ Per unit) Mortgagor) & M/s Siddhu Traders through
: ' Prop. Mr. Arun Siddhu Sfo Giriraj Siddhu
ICICI Prudential Equity Savings Fund {Gu’;rantﬂr}.Branch-Gairadlai.ﬁ. :
Half Yearly IDCW 0.22 I 14.32
- L — S . 4. | M/s Rehmat Khan Cement Store, Sh. Rehmat | 1. A Plot Situated at Village - Beelna, Naugawan Sadat, Amroha, {UP), Area 108.00 05.10.2021 Rs. 12.37 |[30.06.2022
Direct Plan — Half ?ﬂﬂr!’}" IDCW | 0.22 , 15.53 : Khan S/o Sh. Toufeeqg Ahmad (Prop.). Sq. mtrs., {In the name of Sh. Kamal Hasan S/o Sh. Toufeeq Ahmad), Registered in | Rs. 16.15 Lakh Lakh 11.00 AM
o . . R o Branch: Naugawan Sadat Bahi No: 01, Jild Mo: 7775, Pages: 291~ 308, Serial No: 16197, Dated 10.09.2015 at | with Interest rate |  Rs. 1.24 to
$ The distribution will be subject to the availability of distributable surplus and may Sub Registrar Office — Amroha, (UP). Bounded as: North: Plot of Shafeeq, South: [and other charges|  Lakh 04.00 PM
be lower depending upon the extent of distributable surplus available on the record Rasta 4 Meter Wide, East: Plot of Buniyad Ali, West: Plot of Toufeeq. Symbolic 28.06.2022
date under the IDCW option of the Schemes. 2. A Plot Situated at Village — Beelna, Naugawan Sadat, Amroha, (UP), Area 5!:}.@{:!
. : - : i Sq. mtrs., {In the name of Sh. Toufeeg Ahmad S/o Sh. Amir Hussain), Registered in
# Subject to deduction of applicable statutory levy, if any Bahi No: 01, Jild Mo: 6550, Pages: 105 — 118, Serial No: 2638, Dated 06.02.2014 at
* or the immediately following Business Day, if that day is a Non — Business Day. aubtﬁggégﬁf mt;—‘_’?‘j- f"é”‘lfi!h;- iurghﬂﬂ_u{ref ;‘Ia‘: F;?Irt:-}:; Flot of Shafeeq, South:
asta3. eter Wide, East: Piot of Bhuri, West: Plot a.
The distribution with respect to IDCW will be done to all the unit holders/beneficial
owners whose names appear in the register of unit holders/Statement of beneficial a E-“E m][snﬂlill Drink bﬁgsﬂﬂﬁ?sf_lﬂﬂfprﬂﬂ“mf'ﬂ FTC;PEE? Situated EIS"””EQE' o Ell?E'ﬂﬂ= Nehar HEr' gassmhlaugawag Sﬂsﬂﬁt- *jmfﬂhﬂ- Hzg-m-zﬂm - F‘Sl-jfﬁﬂ" Eﬁﬂgﬁfﬁ
- T s g irmj), =h, ehboo o ! gjzzm | (UP), Area 158.00 Sq. mirs., (In the name of Sh. Mehboob S/o Sh, Majzzm), 5. 30,29 Lak ‘
th”ers maur:amled b"'ffﬂ:ﬂ I_:}emsl_ult-:mes, ashapplma:m HAGERTe (el oo e (Prop./Mortgagor). Registered in Bahi No: 01, Jild No: 875, Pages: 285 - 308, Serial No: 8837, Dated | with Interest rate | Rs. 2.80 to
Scheme, at the close of business hours on the record date. Branch: Naugawan Sadal 26.04.2002 at Sub Registrar Office - Amroha, (UP), and other charges Lakh 04.00 PM
It should be noted that pursuant to payment of IDCW, the NAV of Lﬂﬁﬁf‘:ﬁ%ﬂ E‘;q’”'"'ri?rz ; ﬁsemz ﬁ;r':ﬁi' E:" ;fEMEﬁggiE‘ﬂ:,fasdst- h*:gg'ﬁ Symbolic Fhinae
the IDCW option of the Scheme would fall to the extent of payout Registered in Bahi No: 01, Jild No: 875, Pages: 295 — 308, Serial No: 8837, Dated
and Stﬂtlﬂﬂ'r‘}" |wa |:|f Epp'iGHHE}. 26.04.2002 at Sub Registrar Office - Amroha, (UP). Bounded as: North: Property of

Sh. Hajl Mehboob, South: House of Fareed, East: Rasta, West: House of Nafees.

For ICICI Prudential Asset Management Company Limited

Place : Mumbai Sd/- E-Auction is being on "AS IS WHERE IS BASIS" and '.ﬁS 1S WHAT IS EIAEIE_" and will be conducted "Onling”. The EIL!C’[iDI‘I will be conducted through the Elank'a_ approved web portal
' hitps:fiwww.mslcecommerce. comiauctionhome/ibapifindex jsp.start. E-Auction web portal containing onling e-auction, Declaration, Genearal Terms and Condition of online auction
Date : June 14, 2022 Authorised Signatory zale are available on https://www.mstcecommerce.com/auctionhome/ibapi/index.jsp.start to the best of knowledge and information of the authorized officer, there is no encumbrance
No. 006:/06/2022 on the Properfies. However, the intending bidders should make their own independent inquiries regarding the encumbrances, title of properties put on auction and claim/right/dues
— = o affection the property, prior 1o submitting their bid. The E-Auction advertisernent does not constitute and will not be deemed to conslilule any commitment or any representation of the
To know more, call 1800 222 993/1800 200 6666 or visit www.iciciprumf.com bank. The Property is being sold with all the existing and future encumbrances whether known or unknown to the bank. The Authorized officer/Secured Creditor shall not be responsible
As part of the Go Green Initiative, investors are encouraged to register/update their e-mail id in any way for third party claim / rights /dues. The sale shall be subject to rules /condition prescribed under the Securitisation and Reconstruction of of Financial Assets and Enforcement
of Security interest Act, 2002, The other terms and condition of e-auction are published in the websile : hitps:/) hiltps://www, mstcecommerce.com/auctionhomea/ibaplfindex.jsp.star,
s : s The statutory notice under Hule 8(6) of the SARFAESI Act 2002 is a 15 days sales notice. The Borrower/Guarantor is heraby notice to retum the above mentionad amount along with
To increase awareness about Mutual Funds, we regularly conduct Investor Awareness updated interest and ancillary charges to the Bank before the date of e-auction. Otherwise the property will be auctioned/sold and the balance dues, if any will be recovered along with
Programs across the country. To know more about it, please visit bitps:/’'www.iciciprumf.com interest and cost. The highest bidder will have to deposit 25% of the bid/sale amount immediately, the sarnast money will be adjustad against the same 25%. If 25% of the amount is not
or visit AMFI's website hitps://swww.ambindia.com deposited within the stipulated time, the earnest money will be forfeited and the property will be resold. The successful participant will have to deposit the balance 75% within 15 day
i : | from the date of confirmation of sale. If 75% of the amount is not deposited within the stipulated time, 25% will also be forfeited and no claim of the paricipant on the property will be

admissible. For more details contact Circle Office.

and mobile number to support paper-less communications.

Mutual Fund investments are subject to market risks,
read all scheme related documents carefully.

Date: 14.06.2022 Place: Moradabad, Amroha Authorised Officer - Punjab National Bank

financj".ep.'.in .. . .. . New Delhi
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ONLY AN ADVER VIENT FOR INFORMATION PURPU

beginning on Page No.106 of the Draft Prospectus.

otential BIdders may noie the 1ollowIng:

stock exchange.

requires, have the meaning ascribed to them in the Draft Prospectus.

Place: Ahmedabad
Date: June 14, 2022
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| *
Jlé'q_ I:l:‘-'-l'I‘I-I:"\.:'l_.
FLEX IMDI& LIMITED
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SABAR FLEX INDIA LIMITED

CIN: U25209GJ2018PLC102720

Our Company was originally formed as a Partnership Firm under the Partnership Act, 1932 (“Partnership Firm”) having Firm Registration Number MHN/6001 in
the name and style of “Sabar Flex Industries” pursuant to Deed of Partnership dated March 06, 2007. Sabar Flex Industries was thereafter converted from
Partnership Firm to a Public Limited Company under Part | Chapter XXI of the Companies Act, 2013 with the name and style of “Sabar Flex India Limited” and
received a Certificate of Incorporation from the Registrar of Companies, dated June 7, 2018. The Corporate Identification Number of our Company is
U25209GJ2018PLG102720. For further details, including change in our Registered Office, please refer the chapter “History and Certain Corporate Matters”

Registered Office: B/1/104, Palledium, Nr. Orchid Wood Opp. Divya Bhaskar, Corporate Road, Prahladnagar Ahmedabad- 380015, Gujarat, India
Tel: 9429111979; Email: info@sabarflex.in; Website: www.sabarflex.com;
Contact Person: Mr. Kushang Surendrakumar Thakkar, Company Secretary and Compliance Officer

PROMOTER OF OUR COMPANY: MR. HIKMATBAHADUR KRISHNABAHADUR KUNWAR

PUBLIC ISSUE OF UPTO 42,00,000* EQUITY SHARES OF Z 10/- EACH (“EQUITY SHARES”) OF SABAR FLEX INDIA LIMITED (“SFIL” OR THE “COMPANY”)
FOR CASH AT A PRICE BAND OF ¥ [+] PER SHARE (THE “ISSUE PRICE”), AGGREGATING TO Z[+] LAKHS (“THE ISSUE”), OF WHICH UPTO [+] EQUITY
SHARES OF ¥ 10/- EACH WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER TO THE ISSUE (THE “MARKET MAKER RESERVATION PORTION”).
THE ISSUE LESS MARKET MAKER RESERVATION PORTION I.E. ISSUE OF UPTO [ ] EQUITY SHARES OF ¥[+] EACH IS HEREINAFTER REFERRED TO AS THE
“NET ISSUE”. THE ISSUE AND THE NET ISSUE WILL CONSTITUTE [*]% AND []%, RESPECTIVELY OF THE POST ISSUE PAID UP EQUITY SHARE CAPITAL
OF THE COMPANY.

NOTICE TO THE INVESTORS (“THE CORRIGENDUM CUM ADDENDUM”)

The Company is proposing to make apublic issue of the specified securities and has filed the draft Prospectus with National Stock Exchange of India Limited in
terms of the Chapter IX of the SEBI (ICDR) Regulations, 2018 as amended from time to time, which is available on the websites of the lead manager(s) and the

Inthe sections “General Information”, “Capital Structure”, “Objects of the Issue”, “Our Business”,
and Analysis of Financial Position and Results of Operation” and “Government & Other Approvals” at pages 3, 11,19, 24, 33, 43 and 52 of the Draft
Prospectus, respectively, modifications have been updated. The same is available as “Corrigendum cum Addendum” on the website of the Company and LM at
www.sabarflex.com and www.gycapitaladvisors.com respectively. The viewers are advised to refer the same for details.

The above is to be read in conjunction with the Draft Prospectus and accordingly their references in the Draft Prospectus stand amended pursuant to this
Corrigendum cum Addendum. Please note that the changes pursuant to this Corrigendum cum Addendum will be appropriately included in the Prospectus, as and
when filed with the RoC, the SEBI and the Stock Exchanges. All capitalised terms used in this Corrigendum cum Addendum shall, unless the context otherwise

Applicants should note that Investment in equity shares involves a high degree of risk and for details relating to the same, see the Draft Prospectus including the
Section titled “Risk Factors” beginning on the page no. 19 of the Draft Prospectus.

ANNOUNCEMENT. NO

OR DISTRIBUTION OUTSUDE INDIA

“Our Management”, “Management's Discussion

On behalf of Sabar Flex India Limited

Sd/-

Kushang Surendrakumar Thakkar

Company Secretary and Compliance Officer

BOOK RUNNING LEAD MANAGER TO THE ISSUE

REGISTRAR TO THE ISSUE

GYR CAPITAL ADVISORS PRIVATE LIMITED
(Formerly known as Alpha Numero Services Private
Limited)

428, Gala Empire, Near J.B. Tower Drive In Road,
Thaltej, Ahmedabad — 380054, Gujarat, India

Tel No.: +91 95375 94321

Fax No.: N.A.

Email:info@gyrcapitaladvisors.com
Website:www.gycapitaladvisors.com

Investor Grievance Email:info@gyrcapitaladvisors.com
Contact Person: Mr. Yash Doshi

SEBI Registration No.: INM000012810

GYR/

Copilal Stwisors

BIGSHARE SERVICES PRIVATE LIMITED

1st Floor, Bharat Tin Works Building, Opp. Vasant Oasis,
Makwana Road, Marol, Andheri East, Mumbai — 400 059,
Maharashtra, India

Tel. No.: 022 6263 8200

Fax No.: 022 263 8280

Email: ipo@bigshareonline.com

Website: www.bigshareonline.com

Contact Person: Mr. Swapnil Kate

SEBI Registration No.: INR000001385

@

*Number of shares may need to be adjusted forlot size upon determination of the Issue Price
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